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INDUSTRIAL INCENTIVES TO TELANGANA 

 

512.  SHRI GUTHA SUKENDER REDDY: 

 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

                                 वाणिज्यवव द्यग ं ्री 
(a)  whether the Government proposes to provide any industrial incentives to the State of 

Telangana and if so, the details thereof; 

 

(b)  whether the Government has received any request from State Government in this regard 

and if so, the details thereof; and 

 

(c)  the response of the Government in this regard? 

 

ANSWER 
 

वाणिज्यवव द्यग ााज्यमं ्री स्वतं ््रभााा(स्री मंतंरी िरमंमलााीरी तंाामंि( 
THE MINISTER OF STATE (INDEPENDENT CHARGE) 

OF THE MINISTRY OF COMMERCE & INDUSTRY 

(SHRIMATI NIRMALA SITHARAMAN) 

 

(a) to (c): Yes, Madam.  An Entrepreneurial Start Up Fund is to be set up for promotion of 

industrial development as per provisions of the A.P. Reorganization Act, 2014 in 

respect of States of Telangana and Andhra Pradesh.  Proposals received from the 

State Governments were incomplete.  The State Government has been requested 

to submit revised proposal in the prescribed format. 

 

******* 

 


